
stated that while a blanket writing o£I 
of the agricultural and cooperative 
loans have very serious repercussions 
in respect not only of recycling of funds 
but also of future growth of coopera-
tive instituti6ns, circumstances may 
exist in sbme states which necessitate 
some action being taken by them. The 
State; concerned is the best judge in 
this matter. The Finance Minister 
appealed to the State to excercise the 
utmost caution and see that they tlo 
not erode the confidence of the people 
in respect 9~ ~ns~itutions as institutio:ls 
of credit. 

(b) No Central grant is proposed to 
be provided by the ·Central Govern-
ment to the State Governments for 
this purpose. 

(c) Government of Tamil Nadu 
ann·ounced their decision to write off 
Rs. 16 crores o~ taccavi loans and 
Rs. 42 crores of principal anrl 
interest on cooperative loans out-
standing against sn1all farmers. The 
Government of Maharashtra contem-
plates pay1ng the principal and in-
terest due from smaH farmers as on 
30-6-79 to the respecti\'e financial in-
stitutions and has made a budget pro-
vision of Rs. 49 crores for this purpose. 
The Government of Kerala announced 
the decision to waive interest on <lll 
loans taken by farmers owning less 
than 2 hectares prior to 1-4-76 and t0 
make good the less sustained by the 
credit agencies on this score. The 
Government of Orissa proposed to 
provide debt relief to farmers in 
chronically drought affected areas and 
has sought central grant of Rs. 22.!10 
crores for this purpose. 
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